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lion 43 at t1.e Industrial Finance Cor-
poration Act, 1948:-

(I) NotIfication No. 9/65 publish-
ed i.1 Gazette at India dated 
the .13rd October, 1965, making 
cerbin further amendment to 
the General Regulationa of 
the Industrial Finance Cor-
porL tion 01 India; 

(ii) The Industrial Finance Corpo-
rati('n (Issue and Management 
of lionds) Amendment Regu-
laUe ns, 1965, published in 
Notification No. 10/65 in 
Gllzdte of India dated the 
23rd October, 1965. ~  

in Library. See No. LT-52071 
65.] 

ANNUAL REI ORTS OF INDIAN C!:N'rRAL 
AIux:ANlJT COMMIT'l'EI: (HINDI VER-

SIONS) 

SJui Shahllwaz KIIaD: I beg to lay 
on the Tahl .. a COpy each at Hindi 
version of tile Annual Reports of the 
Indian Central Arecanut Committee, 
tor the years 1961-62 and 1962-63. 
[Placed in .Library. See No. LT-52081 
85.] 

NOnnCATION8 lJNDDI EssENTIAL 

COMMODITIIIS ACT 

The Deput,. M1Dlster III the M1DIs-
ay of FOOd IUI4 A,neulture (Shrl D. 
B. Cbavan): I beg to lay on the Table 
a copy each of the foUowing Notiftea-
tiona under sub-section (6) at section 
3 of the Essential Commoditiea Act, 
11155:-
(I) The RoUer Mills Wheat Pr0-
ducts (Price Control) Fifth 
Order, 1965, published in 
Notification No. GSR. 1656 in 
Gazette of India dated the 
12th November, 11165; 

(II) The Delhi RoUer Mills Wheat 
Products (Retail Price Con-
trol) Amendment Order, 11165 
publishid in Notiftcation No. 
GSR. 1657 in Gazelle at India 
do t.d the 12th November, 
1965. [Ploced in Llbnlry. See 
No. LT-52011/65.] 

12.30 p.ID. 

RULES COMMITTD 

FnuIT RI:PoRT 

Shri KrIsIIIIamoorthJ Baa (Shi-
moga): I beg to lay on the Table UD-
der sub-rule (1) of rule 331 of the 
Rules of Procedure, tI1e Firat Report 
of the Rules Committee. 

lZ.30i bra. 

COMMITTEE ON PUBLIC UNDER-
TAKINGS 

Sbrl Subodh BaIlSda (Jhargram): I 
beg to present the Twel1th Report of 
the Committee on Punblic Under-
takings on action taken by Govern-
ment on the recommendations COD ... 

tained In the Twenty-eighth Report e! 
the Estimates Committee on Indl_ 
Oil Company Limited (now Indian OIt 
Corporation Limited). 

11.301 hn. 

~  

Mr. Speaker: Tbe House wl11 now 
. take up further consideration Of the 
motion for reference of the Palen .. 
Bill to a Joint Committee, moved CIa 

the 22nd November, 11165. 

Shri Shree Narayan Du may DOW 

continue his speech. He haa alread7 
taken nine minutes. Out of 5 houn al-
lotted 1 hour and S mlDutee line al-
ready been availed of. 
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